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T3, 2454(H).— ASIE digdT, 2019 (2019 FT 29) T geT 51 it IT-GTT (1) FRT =T ARAT
FT TANT Fd g TAT AT FLHIL 6 A/ TF USRI FATAT 1 ATTLAAT F&AT FL3. 192(3) ara
06.03.1990, #FT.3m. 1775(31) @ 17.10.2006 =T #F1.3M. 2571 (37) i@ 30.09.2014 i<
F1.37.3731(31) A 17.10.2019 T SATEHAT Fd gU, IT ATl & 6arT ieg, U ATSHAT & 7 fham
TAT g AT AT AT 3T €, g ALRTE TAET A & e qTerahT & & (2) § Sfeataa Attt w1 3%
Tigar i &m=T 51 T ST-&TT (6) F T&d e T&d ATThAT T TANT I a4 ww (3) ¥ e e &
oo 37 wias™T & 99y #, S\ U g aar aq=a aar g, # o Aias-ag-gegmear 5T
FAT &, AAT(—
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(=) 3 Ty =y yade staaT
(F=1)

ARETE T  Aufefd So-gvars, S, g,
uteetr fieqw, fifE, wwwe, &9, 3@we, aaasa

(T¥ETET) AT STEaTET o




[T 1l—=ve 3(ii)]

AT T TOT9H ; STETETIOT 3

12.

AR &5 % 94T 9g/as 97
AE () T T =7 yaaq
AT (Fal)

qHH, AN, FoTA, BrRT, AR, s 3w e
EECIRaER ]

13.

gEETE g & "l HEHE AW
AR () 3T a9 =\ yada
AfEET (Fr)

AT TROT 3T AT 5T JAT [EALT 6 ST T TAH
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qSTEdT TR, AT, TFT 91



4 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

MINISTRY OF LABOUR AND EMPLOYMENT
NOTIFICATION

New Delhi, the 12th May, 2026

S.0. 2454(E).— In exercise of the powers conferred by sub-section (1) of Section 51 of the Code on Wages,
2019 (29 of 2019), and in supersession of the notifications of the Government of India, in the Ministry of Labour and
Employment number S.O. No. 192(E) dated 06.3.1990, 1775(E) dated 17.10.2006, 2571 (E) dated 30.9.2014 and
3731(E) dated 17.10.2019, except as respect things done or omitted to be done before such supersession, the Central
Government hereby appoints the officers mentioned in column (2) of the table below to be the Inspector-cum-
Facilitators to exercise the powers conferred on them under sub-section (6) of section 51 of the said Code, in respect
of the establishments in relation to which the Central Government is the appropriate Government, situated in the area
specified against them in column (3) thereof, namely:-

TABLE

Sl Officers Jurisdiction

No. 2) 3)

1)

1 The Chief Labour Commissioner (Central), [ The whole of India.

Additional Chief Labour Commissioners (Central),
All Assistant Labour Commissioners (Central) and
All Labour Enforcement Officers (Central), office
of Chief Labour Commissioner (Central), New
Delhi

2. All Assistant Labour Commissioners (Central) and | The State of Gujarat and the Union Territories of Dadra
All Labour Enforcement Officers (Central) in | and Nagar Haveli and Daman and Diu.

Ahmedabad Region

3. All Assistant Labour Commissioners (Central) and | The State of Rajasthan.

All Labour Enforcement Officers (Central) in
Ajmer Region

4. | All Assistant Labour Commissioners (Central) and | The civil districts of Bardhaman-East, Bardhaman-West,
All Labour Enforcement Officers (Central) in | Birbhum, Bankura and Purulia in the State of West
Asansol Region Bengal.

5. All Assistant Labour Commissioners (Central) and | The State of Karnataka.

All Labour Enforcement Officers (Central) in
Bengaluru Region

6. All Assistant Labour Commissioners (Central) and | The State of Odisha.
All Labour Enforcement Officers (Central) in
Bhubaneshwar Region

7. All Assistant Labour Commissioners (Central) and | The States of Himachal Pradesh, Punjab, Haryana and
All Labour Enforcement Officers (Central) in | Union Territories of Jammu and Kashmir, Ladakh and
Chandigarh Region Chandigarh.

8. All Assistant Labour Commissioners (Central) and | The State of Tamil Nadu and the Union territory of
All Labour Enforcement Officers (Central) in | Puducherry (except Yanam and Mahe districts).
Chennai Region

9. All Assistant Labour Commissioners (Central) and | The State of Kerala and Union Territory of Lakshadweep
All Labour Enforcement Officers (Central) in | and Mahe district in the Union territory of Puducherry.
Cochin Region

10. [ All Assistant Labour Commissioners (Central) and | The State of Uttarakhand and civil districts of
All Labour Enforcement Officers (Central) in | Saharanpur, Bijnor, Meerut, Ghaziabad, Bulandshahr,
Dehradun Region Bareilly, Muzaffarnagar, Moradabad, Amroha, Pilibhit,

Shahjahanpur, Sambhal, Badaun, Rampur, Baghpat,
Hapur, Shamli and Gautam Buddha Nagar in the State of
Uttar Pradesh.

11. | All Assistant Labour Commissioners (Central) and | The following districts of the State of Jharkhand-
All Labour Enforcement Officers (Central) in [ Dhanbad, Bokaro, Hazaribagh, Koderma, Ranchi,
Dhanbad Region Lohardaga, Gumla, Simdega, Chatra, East Singhbhum,

West Singhbhum, Giridih, Ramgarh, Khunti, Deogarh,
Saraikela (Kharsawan) and Jamtara.
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12. | All Assistant Labour Commissioners (Central) and | The States of Assam, Nagaland, Meghalaya, Tripura,
All Labour Enforcement Officers (Central) in [ Manipur, Mizoram and Arunachal Pradesh.

Guwabhati Region

13. | All Assistant Labour Commissioners (Central) and | The States of Andhra Pradesh and Telangana and the
All Labour Enforcement Officers (Central) in |area of Yanam district in the Union territory of
Hyderabad Region Puducherry.

14. | All Assistant Labour Commissioners (Central) and | The State of Madhya Pradesh.

All Labour Enforcement Officers (Central) in
Jabalpur Region

15. | All Assistant Labour Commissioners (Central) and | The State of Uttar Pradesh [except the civil districts of
All Labour Enforcement Officers (Central) in | Saharanpur, Bijnor, Meerut, Ghaziabad, Bulandshahr,
Kanpur Region Bareilly, Muzaffarnagar, Badaun, Moradabad, Amroha,

Sambhal, Pilibhit, Shahjahanpur, Rampur, Baghpat,
Hapur, Shamli and Gautam Buddha Nagar].

16. | All Assistant Labour Commissioners (Central) and | The State of West Bengal (except the civil districts of
All Labour Enforcement Officers (Central) in | Bardhaman-East, Bardhaman-West, Birbhum, Bankura
Kolkata Region and Purulia in the State of West Bengal), the State of

Sikkim and the Union territory of Andaman and Nicobar
Islands.

17. | All Assistant Labour Commissioners (Central) and | The State of Maharashtra (except the civil districts of
All Labour Enforcement Officers (Central) in | Nagpur, Bhandara, Akola, Beed, Amaravati, Wardha,
Mumbai Region Buldhana, Jalgaon, Chandrapur, Nanded, Gadchiroli,

Parbhani, Latur, Yeotmal, Dharashiv, Hingoli, Gondia
and Washim) and the State of Goa.

18. | All Assistant Labour Commissioners (Central) and | The civil districts of Nagpur, Bhandara, Akola,
All Labour Enforcement Officers (Central) in | Amaravati, Wardha Buldhana, Jalgaon, Chandrapur,
Nagpur Region Beed, Nanded, Gadchiroli, Parbhani, Latur, Yeotmal,

Dharashiv, Gondia, Washim and Hingoli in the State of
Maharashtra.
19. [ All Assistant Labour Commissioners (Central) and | National Capital Territory of Delhi.
All Labour Enforcement Officers (Central) in Delhi
Region

20. | All Assistant Labour Commissioners (Central) and | The State of Bihar and the civil districts of Garhwa,
All Labour Enforcement Officers (Central) in Patna | Latehar, Sahibganj, Pakur, Dumka, Palamu and Godda
Region in the State of Jharkhand.

21. | All Assistant Labour Commissioners (Central) and | The State of Chhattisgarh.

All Labour Enforcement Officers (Central) in
Raipur Region

[F. No. P-11011/05/2026-WC]
TEJASWI S. NAIK, Jt. Secy.
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